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Japuew StMl MDla
•IMS. Shri Damani: Will the Mini*, 

ter o( Steel, Mine* and Fuel be pleas­
ed to state:

(a) whether it is a fact that the 
Japanese Steel Mills have started

selling steel products to India at cut 
prices; and

(b) if so, the reasons therefor?
The Minister of Mtnea and Oil

(Shri HL D. Malaviya): (a) No steel 
has yet been purchased on Govern­
ment Account from Japan after the 
recent reported fall of price in cer­
tain categories. It is not known if
Indian importers have recently pur- 
chased Japanese steel against their 
licences.

(b) No reliable information is avail­
able.

Tobacco Expert Committee
Shri D. Balarama Krishnalah: 
Shri N. R. Munisamy:

Will the Minister of Finaftoe be 
pleased to state:

(a) when the report of the Tobacoo
Expert Committee was submitted to
Government;

(b) what are its main recommenda­
tions; and

(c) the steps taken by Government
to implement these recommendations?

The Minister of Finance (Shri T. T. 
Krishnamachari): (a) The report at
the Tobacco Expert Committee was
submitted to Government on the 3Oth 
March, 1987.

(b) The main recommendation of 
the Committee relates to replacement
of criterion of “capability” of use for 
manufacture of bidis by the criterion
of physical form” for assessment in
case of tobacco other than flue-cured;

(c) This recommendation has been
accepted by the Government and is
being implemented through the Fin­
ance Bill, 1957, (passed by Lok Sabha
on the 28th August, 1957).

Sulphur Deposits in North 
Garhwal

*1365. Shri Baghonath Singh: Will
the Minister of Steel, Mines and Foal 
be pleased to state whether it is a 
fact that rich sulphur deposits have




